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(b) how far this ,rant haa been FIlUar .., 01 vaoaacI ....... _.' ... '111 .... 

utilised, number of. MNF re~"meeI of V.P.SC. 
rehabilitated and the amount IiTeo 
per head.; 

(c) how many MNF peraanne} haft 
surrendered so far since Kay, 117.; 

(d) how many !tIN!' perlODllel have 
received definite assistanee from Mizo-
ram Govemm_t; and 

(e) the detailed assistance extendetl 
... each iDdiYid12al bJ MiIoNIB 0.. 
ernment for their rehabilitatiOl1? 

THE MINISTER OF STAT.IJl T'HB 
MINISTRY O}l' HOME AFI'~lRS 
(SHRI YOGENDRA MAltWANA): 
(a) to (e). GovernmeJ'lt aanetioaed 
lW. 102.88 lakha for the purpose of 
rehabilitation of ex.Undergrounds 
(ex-UG) in "fizoram. A('cordiftg to 
information receh·ed from GOTerll-
ment of Mizoram, RI. 91.55 lakhs ha.e 
80 far been spent on the schEme. 

365 MNF personnel have ~urrender
ed since MaYJ 1;.l79 and upto end ot 
3uly, 1980. 

Assistance granted so far IS as 
follows:-

(i) Agricultural grants totalling 
Rs. 28.8'7 lakh to 343 ex-UG. 

(ii) Industrial (rice huller) loans 
t'Otalling Rs. 27.43 lakh to 197 
ex-Ua. 

(iii) Veterinary (Dairy Farming) 
loans totalhng Rs. 24.10 lakh to 241 
ex-UG. 

(iv) Cash grants totalling RI. 10.1i 
lakh to 1,015 ex-UG. 

(v) B.s. 1 lakh placed at the dts-
posal Of Mizoram pOlice for (-ash 
grant to fresh surrenderees. 

So far 1,015 ex-UG have been givf'n 
assirtsJ'lee ill the :form of cash grant., 
?81 ex-OG have received rehabilita-
tion grants /loans; and 20 eX-UG 
have been given employment in Go-
vernmen t oftltea. 

1048. SHRI NARAtN 
PARASHAR: Will the Ki.Jli.st. ~ 
HOME AFFAIRS be pJ.eased to IIIIIIe: 

(a) "the number ot vacancies ill U. 
membership of UPSC' aI Oft the- ... 
June, 1180; 

(b) the periOd for which the ••• A 
ei. have eontin1led to- exist; aod 

Cc) the likely date by which thee 
would be ftlled up alonlWith the Ne-
sons for not tllling tflem so far! 

THE MIl'TISTER OF STATE' IN 'l'BIr 
l4INISTRY u.t" HOKE AFJ'ADIS 
AND DEPARTMENT OJ' PABTU-
MENTARY AFFl\IRS (SHlU P. VD'-
KATASUBBArAH): (a) One .. 
was vacant on the 30th June, 11181l. 

(0) The post oceame vacant 011. tile-
21st April, mo: 

(c) SelectiOn of Members :is ..... 
on their suitabihty to handle cliVf-ll_ 
tasks and problems coming up before 
the UniOi Public Service' CoIJrIIIW-
sion. For thi:;, persons who I! .... 
achIeved pmiuence in various Bel_ 
and who posse~s the necessary 'bat!It-
ground which 'Nould be usefuJ far 
work on the Commission have to be , 
considered for making a seleetio1L. 
The willingness of the persom .. 
selected to serve in the C~ioa 
has also to be ascertained'. All'" 
necessarily takes time. It is therefore 
not possible to indicate the likely 
date by which a new Member will .... 
selected. However, Government are 
seized of the matter and it is expeetAd 
that an appointtnent' w111 be JIIIIde 
soon. 

Machines developed by ~ 
Mecbanleal ~ ...... 

IDstltute 

7049. SHRI JANARDHANA POOI'-
ARY: WIll the PRIME MINISTD ... 
pleased to sbte: 

(a) whether the Central If .... 
Dical Engineering Beaearch InatiD;l .... 



Wn~ten Aft,wera BRA VANA 18. 19O.2 (..sAA7A) Written A1lIwer, 

Dltppur hu developed machines for 
.... lpti'll telecommunication cables; 
all 

(b) if '0, what will be production 
.,..parity of each machine and the 
........ t involved for the manufacture 
af these machines? 

THE MINISTi!R OF STATE IN THE 
JIDlISTRY OF DEFENCE (SHRI 
c.. P .. N. SINGH): (a) y~s, Sir. 
Central MechanIcal Engineering Re-
.-reb lnJ'titute (CMERI) has develop-
ed in collaboration with Hindustan 

Cahles Ltd., Rupnarainpur two 
.aehiDes whIch were hitherto im-
P.Wled for telecommunic"ltion cables. 

(b) They are:-
1. High sPE>ed -paper lapping 

machine. Rs. 54 500/- (Rs. 1 lakh). 

Production rate per mac:hi!l(l IS 16 
'lID ZO KmL of ~onductor In 8 working 
IIaurs. 

2. High sp~ed paper twinning 
machine. Es. 5,00,000/- (Rs. 8 
1akh$) 

Prototype under fabrIcatIon. 

The indigenous pTlce IS Indl('ated 
.ag~t each and the price for import 
'Within brackets Know how' bas been 
released to two parties fJr the first 
aDd. to one r arty for the second 
.machine .. 

AIIIDdia Associations aDd Federati811s 
01 Defence Employees 

.,050 SHRI DAYA RAM SHAKYA: 
~ the Minister ot DEFENCE be 
~sed to state: 

(a) bow many All India Associa-
1:ions and Federations of Defence Em-
ployees have been recognised by Go-
vernment. 

,(b) what is their total membership 
&lUi when these W'fn'e recognised; 

(c) are there any All India Federa-
-tieRs who have applied fOr recogni-
"'lion; and 

(d) if '10, when they (FederatioDS) 
applied and what 11 the memberahip 
they have claimed and what is the 
delay in granting recognition? . 

THEJ MINISTER OF STATE IN THB 
MINISTRY OF INDUSTRY (SHRI 
C. P. N. SINGH): (a) 54 All IndIa 
Aisociations and 2 Federations have 
been granted. recoinltlon. 

,( b) Information regardIng the total 
membershIp and dates of recognl tion 
of these ASSOCiatlons/Federahons 
is not readily available. 

(c) There are two Federahons who 
have applied for the grant ot recognl-
tion. 

Cd) rme FederatIon claiming mem-
bership of 30,000 as on 13th October. 
1977 and the other Federation claim-
ing more than 60,000 membership as 
on 10th March, 1978 applied for the 
grant Of recognition At prescnt the 
rules regarding recognitIon of new 
Federati<JtIls are uqder consideratIon 
of the Ministry of Home Affairs 
(deptt of Personnel & A. R. ) and 
till such time as the rules are finalIsed, 
the recognitlon to new Federations 
cannot be granted. 

Stenographers/ LDC's/ Group 'D' werk .. 
tar oa. ad.hoc bUls 

7051. SHRI DAYA RAM SHAKYA: 
Will the MinIster of HOME AFF AIHS 
be pleased to state: 

(a) how many stenogr{1pherslLDCsr 
Group '0' are working on ad-hoc 
baSis with effect from January, 1972 
to June, 1980 in the various Central 
Government Offices and lta Attached 
and Subordinate Oftlces; 

(b) how many out of them have 
completed 3 years of continuous ser-
rice; 

(c) how many out of them have 
been reverted/remOYad from. their 
posts; and 

(d) how many out of them have 
been regularieed during the above pe-
riod, Ministry-Wise and 7ea-r-wiset 




